
To, 
Mr. A. Robert J. Ravi, Advisor (QoS) 
 
Sub:- Comments on the released draft regulation on “Standards of Quality of Service for Mobile Data 
Services Regulation,  2012. 
 
Comments on Section II serial no. 3.10-  
Network availability should also be one of the parameters. 
 
Comments on Section III.  5. Reporting-  
This report shall also be put in public domain by publishing it on the web sites of the respective service 
providers as also on the website of the authority. 
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